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Alletment of Land for Construction
of schoo] at Indira Nagar, Madras

6281. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to state:

(a) whether it is a fact that nearly
twenty type IV Quarters are vacant at
Indira Nagar, Madras for want of
occupants;

(b) if so, will the Government of
India agree {o spare some Qaurters to
start primary classes from June, 1878
by Kendriya Vidyalaya Sangathan
which has decided to start Central
Schools at K. K, Nagar and Indira
Nagar/Besant Nagar Complex; and

(e) will CP.W.D. agree to spare
some portion of vacant land available
at Besant Nagar to Central School
Sangathan to construct Kendriya
Vidyalaya?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT). (a) No, Sir.

(b) The question of allotment of
accommodation for the Kendnya
Vidyalaya will be considered on re.

in¢ of proposal from the Department
‘ i

(¢) The question of allotment of land
15 under examination.

Confirmation of A.Es in CP.W.D.

6282, SHRI S. D. SOMASUNDA-
RAM: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state;

(a) the date upto which the Assis-
tant Engineers Civil/Electrical In
C.P.W.D. have been confirmed;

(b) the number of confirmed posts
available in the posts of Asstt. Engi-
neers Civil|Electrical in C.P.W.D, and
the number confirmed so far (ason st
April, 1878); and
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(c) the ressons for the delay in
confirmation and the target date fixed
for confirmation and filling up the
vacancies of the posts of Executive
Engineers in C.P.W.D.?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The last confirmation
made was on the Civil side—with
effect from 1.12-1989 on the Electrical
side—with effect from 1-4.1870.

(b) On the civil side 116 Assistant
Engineers have been confirmed against
680 permanent posts. On the electri-
cal side, 37 Assistant Engineers have
been confirmed against 185 perma-
nent posts

(¢) The seniority of A-sistant
Engineers and the principles behind
it remained under litigation upto
6-1-1977 when the Supreme Court
quasheq the earlier principles follow-
ed by the Department. However, the
Supreme Court made certain obser-
vations and the whole matter wag re-
examined in the light of this. No
target date can be fixed but Govern-
ment till take the final decision as
early as possible.

As regards the filling up of the pests
of Executive Enginners, Departmental
Promotion Committee meeting shall
be convened as soon as the seniority
in the grade of Assistant Engineer is
finalised.
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